
24.04.2015 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 5 
(DIVISION BENCH-5)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT 
HON'BLE MR. JUSTICE R.K.GAUBA

1. ST.APP. 21/2013 AME DE VERRE (P) LTD. TARUN GULATI, SPARSH BHARGAVA 
VS. COMMISSIONER TRADE SHASHI MATHEWS, 
AND TAXES SUSHIL DUTT SALWAN, LATIKA DUTTA

COURT NO. 9  
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

AT 10.30 A.M
1. W.P.(C) 3942/1999 S.P. MEHRA RISHAB RAJ JAIN 

VS. SYNDICATE BANK PALLAVI DEEPIKA, 
AND ORS. JAGAT ARORA

2. W.P.(C) 3061/2000 S.P. MEHRA RISHAB RAJ JAIN 
VS. SYNDICATE BANK PALLAVI DEEPIKA, 
AND ORS. JAGAT ARORA

COURT NO. 32
EXTENSION BLOCK (FIRST FLOOR)   
HON'BLE MR. JUSTICE S.P.GARG

AT 2. 15 P.M
1. CRL.A 794/2011 MANOJ AVNINDER SINGH, SUMI ANAND
   CRL.M.A 16843/2014 VS. STATE KUSUM DHALLA
   CRL.M.B 2177/2012
   1711 & 1130/11

2. CRL.A 577/2003 ASLAM @ AKRAM SHAILENDER DAHIYA , PRADEEP AHLAWAT
VS. THE STATE (NCT OF DELHI) APPELLLANT IN PERSON, NAVIN K. JHA

3. CRL.A 1070/2014 BHAGWAN DASS @ RAM KHILADI NEERAJ BHARDWAJ, 
VS. STATE NAVIN K. JHA

 
COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE SUNITA GUPTA

AT THE END OF BOARD
1. CRL.A 769/2014 MOHD. SARFRAJ K. SINGHAL, JAIDEEP TANDON 
   CRL.M.B 9943/2014 VS. STATE PRAMOD SAXENA



24.04.2015 J-2 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 12
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. CRL.REV.P 559/2008 P.C. DHINGON A.N. SHARMA 
VS. CBI NARENDER MANN, UTKARSHA KOHLI

 HIGH COURT OF DELHI                            
 23RD APRIL, 2015                             REGISTRAR (LISTING)



24.04.2015                           FOR PRONOUNCMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO.  29
HON'BLE MR. JUSTICE MANMOHAN SINGH

7.  I.A. 18023/2014           AMIT JAIN                    S.K.BANSAL, AJAY AMITABH SUMAN, 
    In CS(OS) 2689/2014       Vs. AYURVEDA HERBAL & OTHERS AMIT CHANCHAL JHA, SANTOSH 

KUMAR, VIKASH KHERA, ANKIT SAHNI

*******
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